
A B SE N C E  OF M EM BERS FR O M  TH E SITTINGS O F TH E HOUSE
SIX TEEN TH  R E P O R T

(Fourth Lok Sabha)

1, the Chairman of the Committee on Absence of Members from the 
§Sittings of -the House, having been authorised by the Committee, present 
4 his their Sixteenth Report. .

2 . The Committee held a sitting on the 16th December, 1970 .

s«,r, 3 . The Committee considered applications for leave of absence from
s k  Members. The recommendations of the Committee with respect to these

• applications are given in the Appendix.
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APPEN D IX  

(V ide  para 3 of the Report)

N am e o f  the M em ber P eriod  for P eriod  fo r which '
w ho has applied for w h ich  leave Reasons leave o f absence 

leave o f absence applied recom m ended Remarks
b y th e C o m -

m ittee

Shri J. Rameshwar Rao 9-11-70 to  M edical
18-12-70 =  check-up 
40 days abroad

9-11-70  to 
3 0 -11-7 0 =  
22 days

M em ber was
present on
2-12-70. T here 
was no sitting 
on 1-12-70.

Shri S. M . Joshi 5-8-70 to  ■ 
1-9-70 
=  28 days

'..D etention  in  jail 5-S-70 to
1 - 9-70
=  28 davs

Shri Erasrno de.Sequeira 9-11-70  to 
18-12-70 = 
40 days

V isit abroad 9-11-70 to  
18-12-70 =  
40 days

S h ti J. K . Choud.hury

Shri K . Rajaiam

9-11-70 to  
1S-12-70 
= 4 0  days

23-11-70 to 
18-13-70 
=  26 davs

Illness

T o  study w ork
in g o f steel 
plants in U . K .

9-11-70  to  
18-12-70 
=  40 days

23-11-^0 to 
11-12-70
=  19 days

M em ber was 
present . on 
14-12-70; T here 
were n o sitting's 
on 1 2th and 
13th D ecem b er 
1970. 1

S h ri V ire n  Shah 20-11-70 to  Illness 
4-12-70 
=  15 days

20-11-70 to 
4-12-70 
=  15 davs
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